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Reforms in General Insurance 
Bosiness

933. Shri R. Barua: Will the Minis* 
ter of Finance be pleased to state:

(a) whether it is a fact that Con­
troller of Insurance has suggested 
some reforms In the working of the 
General Insurance business;

(b) if so, wliat are the refomns sug­
gested; ^nd

(c) the action proposed to be taken 
thereon?

The Miniater of finance <Shri 
Morarjl Desal): (a) No, Sir.

(b) and (c). Do no! arise.

Funds tor the Welfare of Srheduted 
Castes

934. Shrl Balmlki: Will the Minister 
of Home Affairs be pleased to state:

<a) whether Government have re­
quested the State Governments to 
reserve funds for the welfare of the 
Scheduled Castes from the General 
Development budgets over and above 
the amount spent by the Harijan Wel­
fare Departments,

(b) which are the States that have 
conceded to the request to allocate 
funds out of General Development 
budgets; and




